
Date of receipt Amount claimed
Amount of claim 

admitted

Nature of 

claim
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covered by 

security interest

Whether security 
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Details of Security Interest

Amount 

covered by 

guarantee

% share in total 

amount of claims 

admitted

1
State Bank of 

India
19-05-2023 56,02,00,800 55,75,65,111 

Secured 

Financial 

Creditor

Yes Yes

Primany Security:

(1) Charge over entire current assets of the company such as stock, inventory, book 

debts, other current assets.

(2) Hypothecation of Plant and Machinery and Other Fixtures

(3) Factory Land and Building of Promoter given as Collateral

Collateral:

Factory Land and Building situated at S.No.105/1 paiki its new S.No.32/1, Kadi 

Mehsana, Gujarat- 382715 Admeasuring Total area.20903 sq. mtrs  lease hold property 

out of total 103220 sq. mtrs with construction thereon of factory & building and refab 

factory structure. The said property belongs to Mehulbhai Arvindbhai Patel and 

Khusbooben Mehulbhai Patel (both are promoters and guarantors of the unit) and Lease 

hold right holder

M/s Map and boundaries are as under:

North: Land of Rs no 113  

South: Land of s no 115  

East: Land of s no 114  

West: Internal Road and Rest land survey no 105/p   

Guarantees:

Personal guarantee of Mr. Mehul A. Patel & Khushboo M. Patel

Nil 100.00% - - 26,35,688            

Total 56,02,00,800               55,75,65,111               100.00% 26,35,688            

List of secured financial creditors

Annexure - 1

Identificatio

n No.

Details of claim received Details of claim admitted

Amount of 

contingent 

claim

Name of the corporate debtor - MAP Oil LLP; Date of commencement of liquidation: 24-04-2023; List of stakeholders as on:08-07-2023

Amount of any 

mutual dues, 

that may be set 

off

Sl. No.
 Amount of claim 

rejected 

Amount of 

claim under 

verification

Remarks

, if any
Name of creditor


